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Cheque Drawing Powers by Deputy Directors 
Carpet Weaving Training Scheme at 

Varanasi and Srinagar 

9904. SHRI NARAYAN CHOUDEY : 
WHI the Minister of COMMERCE be pleased 
to state : 

(a) whether cheque-drawing powers have 
been given to the Deputy Directors under 
the Carpet Weaving Training Scheme 

' Varansi and Srinagar ; 

· (b) whether these powers are mis-used 
by drawing public money unautboriscdJy for 
personal benefit ; 

(c) whether payments have been made 
to contractors other than those approved and 
engaged for transportation, etc ; and 

(d) if so, the details thereof 
a ~s involved ? 

with 

THE MINISTER OP STATE IN THE 
MINISTRY OF COMMERCE AND IN 
THE DEPARTMENT OF SUPPLY (SHRI 
NIHAR RANJAN LASKAR): (a) Yes, 
Sir. 

(b) No such instance bas come to notice 
so far. 
' 

(c) and (d) po not arise, 




